CENTRAL ADMIN ISTRAT IVE TRIBUNAL
BANGALORE BENCH

P e e e

Second Floor,

‘ : - Commercial Complex,

' : . * "Indirenagar, '

BAI\"GALORE - 563 03G.

: \ Dated: 7APR1°95

968 of 1995.

" APPLICATION NO.
APPLICANTS: Sri.Vaijinath
v/s. |

' RESI{NDENTS The Sub-01V1sional Englneer,
Telephone Deptt.Bicdar and others.

To

1e . " %ti,Kashinath Rao Patil,fdvocate, -
No.13,First Main Road Gandhlnagar,
Bangclore—SBO 009

Subject: —nForwardlng coples of the Orders passed by the
c Central Adm1n15trat1ve Tflbunal Bangalore—38.
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~ CENTRAL ADMIN ISTRAT IVE TRIBUNAL
BANGALORE BENCH

Second Floor,
Commercial Complox,
Indiranagar,
BANGALORE -~ 560 038.

Dated.ZGJUN 1995

APPLICATION NO. 968 of 1995,

APPLICANTS:Vaijinath

V/s.

RESPCNDENTS ‘The .S ub-—Div1sional Enqmeer’

- To

le

3. -
4,

S.

Telephones Dept.,Bidar and others., “

Sri. Kashinath Rao Patil, Advocate,
No.18, Firqt Main Road, Candhlnagar,~
Banqalore~560 009.

The Sub-Div151onal En@*neer,Telenhoves Departt,
Bidar.

The Chlef General Manager,Telecom st+rvc+
Karnat aka Circle,BanqalorP-SAO 009, .

Secretary,Ministry of ommunicatlnns,
- Sanchar Bhavan,New Delhi-110001.

The Telecom District Enginéer,Bidar.

~ Subject:- Forwardlng copies of the Orders passed by the

Please f£ind enclosed herﬂwith a copy of the Order/

Central Administrative Trlbunal Bangalore—38.
‘ e XX Ko e

Stay Crder/Intcrim Order, passed by this Tribunal in the above.“‘
mentioned appllcatlon(s) on_12-06-1995,

Iss o
D8 /06/9

JUDICIAL BRANCHES.
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| ®  In the Central Administrative Tribunal .
4 | Bangalore Bench.
[ | Bangalore
| Applicetion No 3680f 19985
.. oat ' ORDER SHEET (Contd.) _ . ‘
Sm, V vnald; 0‘13 ghQ Qs Divistemal 6)4‘97-'7!2@0’ . ldef/mef%//:
. Date l Office Notes ? Orders of Tribunal
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PKS VC/TVR MA
12.6.1995

ORDERS ON M,A. No.258/95 for resto-

‘{ration:

Heard Shri Mohammed Bakshi,
learned counsel for the applicant.

‘{Application restored.
N £

Heard the counsel for admi-
ssion. We 8ee no good reasons
to admit this application. :Herein
the applicant complains of non-
entertaining of his claim for

:Jcasual work. It 1is seen that
.{the applicant had)_worked for 240
a =

| days but we nqQtite that fgf_ 7
ijlong years he remained without

; ‘g reinstated to the original post.

.1It could not be done and has been
‘lrightly rejected. - Application

b —— .

Bangalore Bench
} Bangalore ‘

Fdismissed. No costs.

I OV T s

-

VICE-cHATRMAY -
‘ ' o

any trace. Under the circumstances
| lhe complains futilely in not being
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